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THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHRI JAGDAMBI 
PRASAD YADAV): (a) The percentage of 
supplies to potential demands during 
1973-74 to 197f'-77 il giV('n below:-
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(b) The inadequate satisfaction of de-
mand is due mainly to (il dqxndence on 
DGS&D for bulk purchase of lupplir'S; 
(ii) policy of Ikpotl to distribute their 
available .tocks giving prd"l':ftIltt to small 
units located in rural and semi-urban areas 
ratha than to big hospitall; and tiii) the 
fact that Depots have ~n stocking only 
thOle items which appear in the Vocabulary 
of Medical Storr'S, 

(c) The following proposals are under 
consideration to increase the diiciency of 
the Medical Storr'S Depots in IndiAI-":'" 

I .• 4JJotmmt of adequatfo fundi. 

2. Delegation of powers to the Mffiical 
_ Stores Organisation for the di nTt 
• purchase of Storr'S. 

3. Streamlining of the procedure re-
garding the recovcrir'S of dues from 
lndentors which are moetly State 

IGovcrnments. 

Sa .boa aodce by work ..... r Gevena-
-* Medical Store Depot worker. 

t:Jdoa, Madra 

4085· "HRI A. MURUGESAN: Will 
the Mmilta of HEAL TIl AND F A,.UL Y 
WELFARE be pleased to .tate: 

(a) whether Go,,'anment are aware that 
the eo.emmcot Medical Store Depot 
Workers Union, Madras has lI:rVeci a notice 
(10 the 24th ~ovember. 1977 to the 
.Director General of Health Services. New 
Delhi to IOIve their long .tanding problema 
within J 5 days failing which they will go 
in fOl' direct action ; 

(b) the partiClllara oft e grievances and 
..-. Cor DOt taking action to tettle the 
wie9Ulea 10 far; and 

(e) whether Govttnment propoee to 
..-ttlt tile IDIlUer alDicably aM quickly cs-
pYi~U, in fleW of the nee(' lot NI vffect-
ing cydoae relief work? 

THE MINISTER OF STATE IN THE 
MISISTRY OF HEALTH AND FA-
MILY WELFARE (SHlU JAGDAMBI 
PRASAD YADAV): <a) to (c). In their 
.ella dated the 24th NOYaDber, 1977. 
the Government !->iedical Storel Depot 
Workers' Union, Madra bad j,,1n alia 
invited our attention to the foDowing 
Resolution passed by their Executive Com-
mitl~: 

"Resolvffi to reljuelt the Uirectorate 
10 rI"CogniSC' the worken Union within 
J 5 days from the date of receipt of this 
)r'lIer and JX'rmit Workers' Union to iru-
tall iu notice board inside the depot 
~misea, Failing which thil L'niun will 
il1ltall its ~otiCt· board inside the d("pot 
premiSC'l as other unrecogni3<'d t: nions 
have," 

In accordance with the latest labour 
policy the recognition of more than one 
uniun,'association i II the ".arious Govern-
mrnt Medical Storr'S lkpotJ is contrary to 
the pro\ isiull.s uf th(' Code of Discipline. 
With a v in.' to determining the most re-
prr"S<"ntati\'e CroulI, a dialogue is proposed 
to be started with th .. rq>rnIC11tati,'('II of 
the Government !\tedkaJ Store Depot 
Employees' Lruun, the Government Medi-
('al Store Dq)ot Oflicials' A.ocialion and 
Ih(' GO\'M'nment !->icdical Store Uepot 
\"orkers' L'nion to bring th('lll around to 
the furmation of a single ~liled gt'n ... 'al 
Cnion. 

Pc.t OSicn ~ed by KIIool 
ceaelaer. ill Hoa ......... d, M.I. 

4086. SHRI R. RAJAGOI'AL !'IAlDt:: 
Will the Minister of CO!->iMt:NICA-
TIO~S be pkavd tu 5tate: 

(a) the number of ".ilJ-.e ~t offices 
managed by the School te8('hen in the 
district of HOIhangabad in Madhya Pra-
desh; 

(b) the numocr in exiSlenc(' OVI'1' forty 
years; and 

Ic) whether GO\'ernment propolC to up-
grade tbem to Sub·Branch Poat Offic~ 
and alJo to pro".ide telephone facilitica 
to them ~ 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUr.;ICATIOr-,;S 
(SHRI NARHARI PRASAD SUKHDEO 
SAl): (a) 88, Sir. 

(b) 33, Sir. 

(c) There u no propoeal to u~de 
them. At nve placea telephone facditica 

are likely to be prO\'ided. 




